05 Written dnswers

+t[PATHANI TEA ESTATE IN AssAM

491 SHRISUNDAR SINGH BH*NDARI
Will the Mumister of HOML Al AIRS be
rleased to state

(a) whether 1t 1s fact that about 145 acres
of land belonging to Patham Tea Fstate 11 the
district of Kachlier 1n Assem 1s no longer under
It dian possession since 1902 63 | and

(b) 1f so 1he details thereof and the steps
taken by Government 1 this regard ? ]
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t{THL DEPUTY MINISTLR IN THE
MINISTRY OF HOMT AFFAIRS (SHRI I
H.MOHSIN) (a) and (b) Since 1962, ceitain
arcas 1n the Lathit:lla-Dumbari sector of Assam
mcluding » portion of the Patham Tea Tstae,
had been in forcible occupation of Pakistan
Ihe intcrnational boundary in this areatas
not beer finally demarcated Qur attrmpts to
get the demarcation done in cousultation w1 h
Pakistan Government had been infructuous
However, the emereence of a friendly and inde-
pendent Bangla Dush has brought about a
change 1n the situation and the matter will b=
further conwdered at the appropriate stage ]

492 [Transferred to the 7th Apnl, 1972)

Kuosca COVMITTFE S REPORT ON
Firm CENSORSHIP

493 SHRI SWAISINGH SISODIA Wil
the Mmster of INFORMATION AND
BROADCASTING be pleased to statc

(a) whether KNhoslh Gommatied’s report on
filn censorship has since been considered by
the Government of India ,

[ 30 MARCH 1972 ]

t{ ] English translation

o Questions 1'“

(b) 1f not, the reasons therefor , and

(¢) Vv when a deasien 15 likely to be taken
thereon ?

THE DEPUIY MINISTCR IN THE
MINISTRY O INTORMATION AND
BROADCASTING (SHRI DIIARAM BIR
SINGH) (a) to (¢) Thc report las had to
be examined 1n consultation with the different
Minsstiies/Departrren s of the Government of
India, the State Governments, as also the
various orgamsations of the film industry, This
process has taken some 1ime The decy 1ors are
likely to e taken sl ortly

Inpp BRrITISH | ALKS ON INDUSTRIAL POLICY

494 SHRIMATI PRATIBHA SINGH:
Will the Mimmistcr of INDUSIRIAL DLCVE-
LOPMENT be pleased to state

‘a) whether Government have any proposal
to re examine indusirizl policy 1n the hight of
the third meetinz of the Tudo--British technolo-
gical group m the first week of Maich 1972, if
s0, the details of the decisions taken , and

(b) the details of the outcome of the said
Indo Bri 1sh talks ? i

THF DLPUTY MINISTFR IN THE,
MINISTRY Ol INDUSTRIAL DL\ ELOP-
MENT (PROF SIDDHESHWAR PRASAD) :
(a) Industrial lictnsing policy of the Govern-
ment 15 patodically reviewed to make it an
cffective 1nstrument for the reahisation of the
objective or specdy industrilisation of the coun-
try The mo 'ifications approyved as a result of
such reviews ar given wide publicity,

(1) A copy of the Press Communique 1ssued
at he conclusion of the Third meeting of the
Indo British {(chnological Group held in New
Delh: from 2nd to 4th March, 1972 1s attached.

Press Communique

Third Meeting of the Ind> British Technologueal
Group

1he TChird Meeting of the Indo-British
Tcehnological (noup took place in New Delhi
from 2nd to 4th March 1972  The Indian
Team was led by Shri B B Tal, Secretary,
Ministry of Industrial Development and the
Biiish Team by Sir Max Brown, Secretary,
(Trade), D partment of Trade and Industry
The teams included representatives of Govcrn-
rient and 1 d ) try from both countries



